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Sferi h g jtn a  Bam: I cannot give 
any Ann reply but it will aU depend 
on the nature of the store. It may be, 
as you said. Sir, for 2 months or 5 
years.

Shri T. B. Vlttal Bao: Sir, there waa 
a formula before, that the balance of 
stores should be 40 per cent of the 
annual consumption. Now the for
mula is given the go-by. My I know 
whether there is a formula evolved for 
maintaining the balance of stores at 
b particular level?

Mr. Speaker: The total amount of
stores that is maintained at any parti
cular point of time, does it exceed 
more than 40 per cent, which, accord
ing to the hon. Member is the formula 
that has been adopted for a long time?

Shri Jagjivan Bam: We would not 
amass the stores. But, there are cer
tain stores which are required in very 
small quantities; and it may be that 
we purchase those stores at a parti
cular time. And, because it is a type 
of stores which is not frequently used, 
it may last for a longer period.

Shri T. N. Singh: All that we wanted 
to know was this. Normally orders are 
placed from time to time. There has 
been over-stocking of certain stores 
which may last unduly long periods, 
much more than what our yearly, 
two-yearly or three-yearly consump
tion is. Some stores may have been 
repeated by mistake, might have been 
ordered every year so that now you 
have an accumulated stock, much 
beyond your normal requirements for 
3 or 5 years or even JO years. That 
was the point we wahted to know and 
what was the value of those stores.

Mr. Speaker: I am afraid all this 
is irrelevant to the question and does 
not arise out of it. The question was 
the total amount of stores purchased 
from foreign sources and stores 
puchased locally.

Shri T. N. Singh: Since all these are 
foreign purchases, we have.......

Mr. Speaker: The hon. Member
must have a particular day for this. 
Next question.

Shri T. X. Chaadhnri: Sir, 2 have 
been trying to catch the eye of the 
Chair for a long time.

Mr. Speaker: The hon. Member may 
cat^h the eye in the next question.
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Mr. Speaker: In English also.
Shri S. K. Dey: The cheap housing 

scheme of the Ministry of Works, 
Housing and Supply has only recently 
been finalised. The various organisa
tional steps i.e. the setting up of the 
rural housing cells and the posting of 
the necessary trained staff yet remain 
to be taken by the State Governments. 
Meanwhile, the construction of the 
buildings under Community Projects 
and National Extension Service is 
being done by Public Departments 
under ordinary Bchemes modified, ' to  
the extent possible, by the guidance 
they receive from the Manual an Rural 
Housing which has been supplied to all 
State Governments.
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Shri S. K. Dey: State Governments 
have been addressed by the Ministry 
of Works, Housing and Supply by the 
end of August. We expect that by the 
end of this year, the organisation will 
have been set up in the States to begin 
action on the lines decided.

Shri Ansar Harvard: May I know
what percentage of the budget of 
National Extension Service Blocks is 
spent on the construction work of 
buildings for the staff and Gramse- 
vaks?

Shri S. K. Dey: I would require
notice to answer that question. I can 
only say that only a very little amount 
is spent on construction of houses.

Shri A. C. Guha: May I know if out 
of Rs. 4 lakhs allotted for the National 
Extension Service Blocks Rs. 25,000 
has been earmarked for construction 
of office buildings and Rs. 60,000 for 
construction of residential quarters for 
the staff?

Shri S. K. Dey: The budget provision 
stipulates and expenditure of Rs 25,000 
for office buildings, seed stores and 
other buildings required for block 
headquarters There is also a provi
sion of Rs 60,000 which can be utilis
ed for residential buildings for staff 
as also for rural housing as the circum
stances demand.

Shri Thimmalah: May I know
■whether the amount allotted for rural 
housing will be spent by the Ministry 
o f Works, Housing and Supply or by 
the Community Development Minis
try?

Shri S. K. Dey: It will be spent by 
the State Government.

Shri A. C. Gaha: May I know how 
much of this Rs. 60,000 allotted to 
«ach NES Block has actually been 
spent on rural housing?

Shri S. K. Dey; I would require a 
separate notice to answer that ques
tion.

Shri T. N. Singh: The hon. Minister 
stated that personnel is being trained. 
What for? Is it being trained for liv
ing in those houses or for constructing 
those houses?

Shri S. K. Dey: If I understand the 
question correctly, I presume the hon. 
Member means the personnel in the 
rural housing cells visualised by the 
Works, ,Hoasing and Supply Ministry. 
If that is so, the personnel meant for 
the cells are intended to inject into 
the PWD organisation a rural bias 
which so far does not exist and, at the 
same time, to give technical assistance 
to the village people in the construc
tion of cheap houses on modem lines.

Shri Sinhasan Singh: The hon.
Minister has stated that the State 
authorities under the guidance of the 
Works, Housing and Supply Ministry 
are contemplating to build a structure 
of some officers for house building. 
May I know whether this will be diffe
rent from the Community Project 
structure and whether the houses will 
be built in the community project 
area or other different areas?

Shri S. K. Dey: The houses are 
primarily intended to be located in 
the Community Development Project 
and National Extension Service Block 
areas.

Shri Sinhasan Singh: If that is so,
there is already one machinery of the 
Community Development Project 
working in those areas. Why is it 
necessary to set up another machi
nery for house building? Why is it 
that this house building is also not 
entrusted to that same machinery?

Shri S. K. Dey: It is not intended 
to duplicate the machinery at the 
block level, but to establish 
at the headquarters of the State an 
expert cell which can give guidance 
to the staff now engaged at the block 
level for construction of cheap rural 
housing.




